DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
(Genera 1 informatiem relati to the Legistaltive & Othu' ulttor)
Thursday 06th July, 2000/ Ashadh 06, 2922(Saka)

Neo. 97

The tollev.tug massage addressed to the Hon'ble Speaker,
Delhi Vidhan Sabha was rewsived from Addl, D‘uhy ccunua.tour
of Police, North Bistrict, Delhis~

* I have the honour to .'m!_pu that s/sm:i Prof, a‘wahh

Mukhi, Br, Harsh Vardhan, Puran Chand Yogi,Sahib Singh
Chauhan,Jai Bhagwan Aggarwal, Sushil Chéudliary, Ha-rcharan Singh
Balli, Av:l.nuh Sahani, Naresh Gaur,Nand Kishore Garg, Bralm Simgh
Tanwar, Mohan Singh Bisht and Ravinder Bansal, M.L,As have been
detained under section 65 B.P,Act,for discbeying the lawful
dir’chiouoooﬁ Police by Civil line Police Station at 12,05 PM
on . ozo .

They were released at 12,10 P.M. on the same day
i.e. 5.7.2000 from the same place,“

S .K. SHARMA
SECRETARY
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